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. 2911] 7% TaetT, FEATT, TS 31, 2024/979 9, 1946
No. 2911] NEW DELHI, WEDNESDAY, JULY 31, 2024/ SHRAVANA 9, 1946
IEESEEIED]
LT

e faeett, 26 TS, 2024

T3, 3052(37).—F 1T ALHIT, T Y (AT TRUE) ATATH, 1947 (1947 FT 43) FT 91T 2
BT Y& RAAT FT TN F3d g0 §4<6 1Y T TRUg F Afedr gl daheal o7 g s,
2016 T 3T FLrTerd F2 = for Aeferfed sraer ST w2t 8, AaidQ-

1. (1) =T AT FT T ATH TYh Y GLAT TS 6 AT FarefT Fhedi w1 harad (e Jere)
Areer, 2024 T

(2) TZ TSI H THeh TR o0l ATLE HI T gl

2. §I<h Y TLAT TUE % ATAT Faefl Fawedi o7 hareaad araer, 2016 & et §, affre 3 #,
ofid= "& =qfRp" F 1=, T Heis Taareans.012 Y 39 getaa wEatsat F v uw, fFetefea o=
siie wfarfSat vt STosfy, srafa:-

“TAATSITS. 012 FTH: 1 HIgFIE 2: [FIT 3: FETH 4: I AG!

TeEl: IUAsY el UG 39 dgl o fafd: 1970 S= T B, Aifear g9 S e
AT HEFIE oA TATH SeUATd Sth: IUAed Tal UEHEQAT: SUAsd Tgl Uraule §e&dr: SHe

4736 G1/2024 )
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AT 03824969, 4 TE 2014 FT ST TENT TET FEAT: AT 97183904 TAT: AHTT (AT ST ATt
fRurfa/earm: e dodqa) TEeg: 26 wa<t, 2011 (2 1%« 2012, 4 fAdew 2013, 26 e 2014,
29 39T, 2021 FT HITA) T TR TheT 1970 F =7 15 =i 17 (F9RT STacT) ST |
THAEE| Sexdd-ag<h g gear e F9w Jifeq a9 &F: https://www.interpol.int/en/How-we-

work/Notices/View-UN-Notices-Individualsi";

[FT. . 7.11/152/09/2024]
Sm 7efie, T gt
feroqor. et s WA F TSI, FAHTTI, 9N | G 3, ITEE (i) § ATALHAT TEATER F1.T. 2158(3),

aE 21 S, 2016 FRT TEI Far T o7 ST sfeg=ar "@ediw, #e. 2017(3),
A 17 A% 2024 FT Sifqq &9 & Ferfera = = «m)

MINISTRY OF EXTERNAL AFFAIRS
ORDER
New Delhi, the 26th July, 2024

S.0. 3052(E).—In exercise of the powers conferred by section 2 of the United Nations (Security Council)
Act, 1947 (43 of 1947), the Central Government hereby makes the following Order further to amend the
Implementation of the United Nations Security Council Resolutions on Libya Order, 2016, namely:-

1. (1) This Order may be called the Implementation of the United Nations Security Council Resolutions on Libya
(Third Amendment) Order, 2024.

(2) 1t shall come into force on the date of its publication in the Official Gazette.

2. In the Implementation of the United Nations Security Council Resolutions on Libya Order, 2016, in the Schedule,
in Annexure 3, under the heading “A Individuals”, for the paragraph number LYi.012 and the entries relating thereto,
the following paragraph and entries shall be substituted, namely:-

“LYi.012 Name: 1: MOHAMMED 2: MUAMMAR 3: QADHAFI 4: na

Title: na Designation: na DOB: 1970 POB: Tripoli, Libya Good quality a.k.a.: Muhammed Muammar Muhammed
Abdul Salam Low quality a.k.a.: na Nationality: na Passport no: Oman number 03824969, issued on 4 May 2014
National identification no: Oman 97183904 Address: Oman (Believed status/location: Sultanate of Oman) Listed
on: 26 Feb. 2011 ( amended on 2 Apr. 2012, 4 Sep. 2013, 26 Sep. 2014, 29 Apr. 2021 ) Other information: Listed
pursuant to paragraphs 15 and 17 of resolution 1970 (Asset Freeze). INTERPOL-UN Security Council Special Notice
web link:https://www.interpol.int/en/How-we-work/Notices/View-UN-Notices-Individuals.”.

[F. No. U.11/152/09/2024]
EENAM GAMBHIR, Jt. Secy.

Note.—The principal Order was published in the Gazette of India, Extraordinary, Part Il, Section 3, Sub-section (ii),
vide notification number S.0. 2158 (E), dated the 21%June, 2016 and lastly amended vide notification number
S.0. 2017 (E), dated the 17" May, 2024.
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